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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 116/2025

In the matter of
Resident Welfare Association
A1 Block Janakpuri Applicant

Versus

Delhi Jal Board & Ors. Respondents

Undertaking-cum-affidavit on behalf of Respondent DJB,
Chief Engineer Delhi Jal Board

I, Mukesh Jindal, S/o Sh. R.B. Jindal, aged about 59 years,
currently posted as Chief Engineer of Delhi Jal Board, having
office at DJB, Varunalaya, Phase-II, Jhandewalan, New Delhi, do

hereby solemnly affirm and declare as under:-

1. The Deponent is well conversant with the facts and
circumstances of the case, as per the records maintained by the
Department and as such competent to swear and depose the

present undertaking-cum-affidavit.
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3 : Igﬁ‘ t it is respectfully submitted that the restoration/repair work

. OF \V6f the peripheral sewer line are currently underway and shall

be completed on or before 30.06.2025 and the problem will be


1


remediated and it will be ensured that none of the residents gets
the supply of water having e-coli and total coliform. However,
for permanent solution, the existing more than 40 years old
water line and sewer lines in the affected area as reflected on
Page No. 52 in OA 116/2025, as outlived its life will be
replaced by DJB by laying new water and sewer lines. The
request for the budget in the current year action plan has been
made. On availability of budget the tenders for the work will
be called and the work will be executed. The work will be
completed in a period of six months after award of works and
after rainy season is over. This has also been informed to the

applicant RWA by concerned Executive Engineer (DJB).

. That earlier, as per the report of the Central Pollution Control
Board (CPCB), twenty(20) samples were collected by CPCB
out of which six (06) water samples failed. Subsequently,
Delhi Jal Board (DJB) got collected water samples by the staff
of Director Treatment Quality Control (DTQC) laboratory,
DJB on dated 31.05.2025 from the same five (05) houses out
of those six (06) houses where samples failed as per CPCB

report. As per test report of DJB Quality Control
Laboratory(ISO Certified 9001:2015) , all five samples from
the following residences A-1/65 GF, A-1/63 GF, A-1/57 SF,
A-1/141 SF and A-1/148 SF have been found to meet the
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as satisfactory as per the DJB Quality Control Laboratory. The

test report is annexed as R-1.

5. That in respect of the one remaining house where the water
sample earlier failed, DJB will again try and a sample shall be
collected and tested, and necessary remedial action shall be

taken, if required, in accordance with the findings.

6. That the Department is committed to ensuring compliance with
the directions of this Hon’ble Tribunal and the present

undertaking.

_..DEPONEN Es*

s = f\”

VERIFICATION DELH J/L BOAR e
= NCT of Delni, Var ura.aya se-t
Verlﬁed at New Delhi on this  day of Jtmﬁi@mvtﬁdt' tHg0s

‘- tents of mentioned in the above said affidavit are true and
\correct to the best of my knowledge derived from the official

A ,-f"Echrds and nothing material has been concealed there from.,

DEPONENT
ATTESTED
CHIEF ENGINEER (WEST)
DELHIJAL BOAR? 4
i e e CT of Delhi, Varuralaya Phase-H
AR ey - Of;:ol B:gh New Delhi-110005

0 4 JUN 2025
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And/AN ¢y Masli/

’A ‘ “STOP CORON A\ VIR S-Wash Your 1

Maintain Nocig| Distaneen
‘_:_LM DELHI JAL BOARD WANn ury “n -
) (SDNY. OF No.v. DL ) A 4
e ﬁ
= . QUALITY coNTRe, LABORATORY, R v/
A SRy HAIDERPUR, DELHI.1100g5 | "=

DJB/QCL/HP/MICRO/RP/O T | : ’
Report No. 50

'Da  (ISO Certifi :
J,_Dated : 02.06.2025 ( ertified 9001:2015)

I'o Report Generated Date: - 02.06.2025
Zone - West Date of Collection: - 31.05.2025
Circle C-08

Reference: -

Comp No.59, 60, 61, 62, 63 g4
Division D- 082

Dated 30.05.2025
BACTERIOLOGICAL EXAMINATION REPORT
(SATISFACTORY)
SATISFACTORY

Al-Block, Janakpuri

T e e i
i

S. No. | PARTICULARS

Water Samples Collected from: -

b RaEa o5 e T RERT o
Clarity |

(

x Mr. Ratan lal Verma, HNo. A1/65, Ground Floor',lT Clear 0.38 | 0
Al-Block Janakpuri. i

2. | Mr. Vaibhav, HNo. Al1/63, Ground Floor, AI-Blockl‘ Clear | 0.25 | 0
Janakpuri. | |

3. | Mr. Bharat Sehgal, HNo. A1/57, 2" Floor, Al- Clear | 0.32 | <. -0
! Block Janakpuri. , | o

4. | Ms. Rajini Mahajan, HNO.A1/141, 2nd Floor, A1 | Clear !0.29

5. rzzaksii:zkpﬁ;\ro A1/148, 2nd Floor, Al Block | Clear ;0.23 | 0

6. T;iﬁakpl;:g.;dish, HNO.AI/?SI, Ground Floor'i Clear 1 0.59 0
E(Par-king), Al Block Janakpuri. i Sars

]t I “ . . \ ~ [y

l (mg/L) Coliform
: m_T___ ‘1_%—\_%_“___%‘..%_‘%‘_%,_*—_“_4__,__‘?—_&4 |

= -{C ’i,b_?:(?, |
JATeS e i
O} Bacteriologist (’Asst. Bacterologist—- /J
A.C.W.A

I
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225

DELHI-110008%,

A% 10 bk Fivanad

TEST REPORT

, Nature of sample: Drinking water/Public Complaint

Customer Name
| Customer Address

Letter date/Complaint date

Sample Collected/deposited by-

| M Jagdish
| HLNo-AT/131 Ground
i Floor, Al- Block,

| Janakpurl.
30.05.2025
Date of Sample Collection/Deposit | 31.05.2025

1 Mr. Kaushal

Sample details-

| S. No.
{71 Clear

Particulars of Samples
| 04 Litre
Test Results

‘- Unique tdentification He.
Letter noffecein i
CHo /Camplaint no

Date of Analysiy arted
| Date of Analysis Cornpleted
| Reporting Date:

serkhy wew ot f

DELHI JAL BOARD ( GOVT. OF N.C.T. DELHI )
‘ QUALITY CONTROL LABORATORY,
| WATER TREATMENT PLANT HAIDERPUR,

B Wt Feward Ar

’(f’d"l'
4 .

A0S0

01.0624027
02062025
02002025

' Quantity of Samples

Test Methods  Asper510500-2012  Results
5. Characteristics Unit ‘ Deslrable | Permissible
| No. { ‘ limit limit ,,41 .
1. | Colour w | 15 3025 Part-4 (2021) L 15 i 2tH
2 | Odour - | 153025 Part-5 (2018) | kgreeable kgrecatle | kgreesle
3 Turbidty ¥ NTU [ 153025 Part-10 (1924:RA2022) | 1 5 Y i
|4 | Uectncal Conductivty at25°C | sfem | 153075 Part 14 (2013 RAZ019] | _: s | 1A
|5 | Total Dissolved Solids at 180°C mp/l 15 3025 Part -16 (2023 500 204 1781
L6 pH at 25°C E 153025 Part-1142022) | 6585 | linrelasatan | 15
7 Phenoliphthalein Alkalimity | mg/i 1S 3025 Part -23(1926 RA2014) o e Tar
] Total Alkalinity as CaCO, ["mg/i 15 3025 Part -23(1926.1A2015) 200 70 720
) Total Hardness as CaCO, mg/ 15 3025 Part -21{2009.RA2015) 200 228 1126
1 10. | Ammonical-Nitrogen mg/l 15 3025 Part-34 (1922:RA2019) 0.5 NG (elasation [T1s)
{11 | Nitrite [N) me/| 15 3025 Part-24 (1922 RA2019) | - - NGO
=i | Chlorides as Cl mg/| 16 2025 Part -32 {1988 .RA2019) | 250 107/ 147
| 13, | Residual Chlorine N mg/l | 152025 Part -26 2021 0.2 1.0 0.5%
|14 | Coliform Count | Men/100mi | 151622 (1981) il N 0

Remark: On the basis of above tested parameters, water sample [ found satisfactory and may be used

for drinking purpose.

L]

2| l +)
Reviewed By
(Chemist)

.

(Asstt. Chemist)
Disclaimer

1. This report should not be produced partly or full without approval of signatory authority for legal purpsses
2. The results apply to the sample as received.

3. Samples will be stored for a period of 03 days from the date of issue of test report.
4. This laboratory does not hold any responsibility for variation in results for samples kept on ho!d for want of clarficaten

Mo

Authorized Signatory
(ACWA HP - 1)

(}‘ Scanned with OKEN Scanner

.
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[ = | DELHI JAL BOARD ( GOVT. OF N.C.T. DELHI ) ANG

| £\ | QUALITY CONTROL LABORATORY, =

| Sl WATER TREATMENT PLANT HAIDERPUR, e
el : DELHI-110085. | A

| TEST REPORT

]bj\’mg[lpl'L‘ of sample: Drinking yy.ﬂgml‘/_i_’_xﬁllnir(-ftinmi;l;lin_l T - RIS
Customer Name Mr. Ratan Lal Verma Unique Identification No. |

H.No.- A1/65 Ground 7 | Letter no/Receipt
i

' Customer Addrc‘ssﬁ

Floor, A1- Block, No./Complaint no.

|
I
i
[
|
i
i
!

! : S e D L T e e O - S
Letter date/Complaint date | 30.05.2025 Date of Analysis started 01.06.2025
Date of Sample Collection/Deposit. | 31.05.2025 Date of Analysis Completed | 02.06.2025
Sample Collected/deposited by | Mr. Kaushal | Reporting Date __74‘1 y 02.06.2025
Sample details- . el o i e ke 25
S. No. . Particulars of Samples Quantity of Samples
I | Clear 04 Litre

Test Results
! Test Methods | As per IS 10500-2012  Results
5. Characteristics Unit Desirable Permissible
No. limit limit 1

e 0 - e iEmEmeren L 8 | a5 o BCU
2. Odour -- 15 3025 Part-5 (2018) Agreeable Agreeable Agreeable

| 3 Turbidity NTU 15 3025 Part-10 (1984:RA2022) 1 5 3.02

|4 Electrical Conductivity at 25°C nS/cm 1S 3025 Part -14 {2013:RA2019) - - 279.0

3 Total Dissolved Solids at 180°C mg/| IS 3025 Part -16 (2023) 500 2000 181.35
6 gH at 25°C - IS 3025 Part-11 {2022) 6.5-85 No relaxation =S5
7 Phenolphthalein Alkalinity mg/l 1S 3025 Part -23(1986:RA2019) - - { Nil
g8 Total Alkalinity as CaCO, mg/ 15 3025 Part -23{1986:RA2019) 200 600 | 740
b Total Hardness as CaCO; meg/l | 153025 Part -21{2009:RA2019) 200 600 | 116.0
10 Ammonical-Nitrogen | mg/l | 153025 Part-34 (1988 RA2019) 0.5 No relaxation | ND
11 Nante (W) meg/! | 15 3025 Part-34 (1988 RA2019) o - ~ ND
12 Chiorides as CI mg/| 1S 3025 Part -32 (1988.RA2019) 2505 . | 1000 14.0
13. | Residual Chlorine | ment 1S 3025 Part -26 :2021 | 0.2 1.0 \ 0.30
14. | CoformCount | MPN/100m! | 151622 {1981) [ wil e

Remark: On the basis of above tested parameters, water sample 1 found satisfactory and may be used
for drinking purposc.

(LG i k m
. ~

\- - — =
< W
\m\%{(ﬁ\ 15 i s ¥ k)2
Tested By Reviewed By Authorized Signatory
(Asstt, Chemist) (Chemist) (ACWA HP - 1)
Disclaimer

1. This report should not be produced partly or full without approval of signatory authority for legal purposes

2. The results apply to the sample as received.

3 Samples will be stored for a period of 03 days from the date of issue of test report

4, This laboratory does not hold any responsibility for vaniation in results for samples kept on hald for want of clantication.

(¥ Scanned with OKEN Scanner
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| i
|

= DELHI JAL BOARD ( GOVT. OF N.C.T. DELHI ) | é,-
£ | QUALITY CONTROL LABORATORY, | emem
= = WATER TREATMENT PLANT HAIDERPUR, |

e 1ENT PLANT HAI oy

o o DELHI-110085. i a

SRR i ]‘_l;ST REPOR1 :
_Nature of \nnplv Dr ml\mb \\’.HL'I/PIIMIL (Ji@pl.ﬂnl — :

_Customer Name ] DT Vaibhav ] Unlquo Identification No. | Ab: ”7”
Cusiomerl—\ddress II NG-r\l/()J Ground : Letter_r}_o_?hccmpt i 60

Floor, A1- Block, ! No./Complaint no. |

froasieah i J.m.lkpun e S
Letter date/Complaint date 1 30.05.2025 | Date of Analysis started ] 01.06.2025
 Date of Sample ¢ ¢ Collection/Deposit I 31.05.2025 . Date of Analysis Completed |  02.06.2025
| Sample Coilecmd/deposated by | Mr. Kaushal Reporting Date ‘ 02.06.2025
| \unpluM_ o ey ST g _ L
~S.No. | Particulars ol’Swmp]e ' Quantity of Samples

L . Clear B sl e i e 7 i
= Test Results

Test Methods As per IS 10500-2012 ' Results

S.  Characteristics Unit [ Desirable | Permissible |

No. limit | limit o S
L1 | Colour oML S | Is3025Parta 2021 LI e e e ‘ 2C8 |
2 Odour - IS 3025 Part-5 (2018) Agreeable Agreeable Agre°abi°
s Turbidity NTU 15 3025 Part-10 (1984:RA2022) 1 £ | 3.10
4 Electrical Conductivity at 25°C uS/cm 153025 Part -14 (2013: RA2019} - - [ =2
IS " | Toael Cltched ol 3t Tairc me/l [ 1530%5Pan 16(2023) | soo ] 2000 | 18005
| 6. pH at 25°C - IS 3025 Part-11 (2022) 6.5-8.5 No relaxation 7.4 |
-7 Phenolphthalein Alkalinity mg/l 1S 3025 Part -23(1986:RA2019) - - Nil
| 8 Total Alkalinity as CaCO, mg/| 1S 3025 Part -23(1986:RA2019) | 200 600 ! 73.0
i) | Total Hardness as CaC0. mg/l 1S 3025 Part -21(2009:RA2019) ‘t 200 600 | 1150

10 Ammonical Nitrogen mg/I 15 3025 Part-34 (1988 RAJ(J]Q) 'y 0.5 No relaxation | ND
| 11 Nitrite (N} meg/l 15 3025 Part-34 (1988:RA2019) | - ND
2 Chlorides as Cl | mg/l IS 3025 Part -32 {1988 RA2019) | 250 1000 14.0
| 13 . Residual Chlorine i mg/l | 153025 Part -26 2021 e 02 1.0 {0325 |
14 Colw"olm CDur:t o 1 _k_MPN/MI s 15_23 [ 1981) AENG- NIl an_* | O____

Remark: On the basis of above tested parameters, water sample | found satisfactory and may be used
for drinking purpose.

G i o=

Tésted By Reviewed By Authorized Signatory
{Asstt. Chemist) (Chemist) (ACWA HP - 1)
Disclaimer

1. This report should not be produced partly or full without a
2. The results apply to the sample as received.

3. Samples will be stored for a period of 03 days from the date of issue of test report.
4. This laboratery dees not hold any responsibility for variation in re

pproval of signatory authority for legal purposes.

sults for samples kept an hold for want of clarification

(¥ Scanned with OKEN Scanner
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DELHI JAL BOARD ({ GOVT. OF N.C.T. DELHI ) i
QUALITY CONTROL LABORATORY,
WATER TREATMENT PLANT HAIDERPUR,

—_—

_DELHI-110085.

arkte wos A 56090

/ i
¥/

u-.)mrm Nﬁ

298

TEST REPORT

_Nature of sample: Drinking water/Public Complaint

| Customer Name Mr. Bharat Singh Unique Identification No. A731525

' Customer Address H.No.- A1/57 27 Floor, Al- | Letter no/Receipt 61

[ Block, Janakpuri. No./Complaint no.

| Letter date/Complaint date 30.05.2025 Date of Analysis started 01.06.2025

| Date of Sample Collection/Deposit | 31.05.2025 " 1 Date of Analysis Completed |  02.06.2025 |
Sample Collected/deposited by | Mr. Kaushal | Reporting Date 02.06.2025

| Sample details-

S. No, Particulars of Samples | Quantity of Samples
=L | Clear ipa L
Test Results
Test Methods | As per IS 10500-2012 | Results
S. | Characteristics Unit Desirable Permissible
' No. limit limit 1
1 Colour w 15 3025 Part-4 (2021) 5 15 2CU.
Z: Qdour 1S 3025 Part-5 {2018) Agreeable Agreeable Agreeable
3 Turbidity NTU IS 3025 Part-10 (1984:RA2022) 1 5 273
a Electrical Conductivity at 25°C uS/em 1S 3025 Part -14 (2013:RA2019) . . 271.0
5. Total Dissolved Solids at 180°C mg]l 15 3025 Part -16 (2023) 500 2000 176.15
6. | pHat 25°C 153025 Pant-11 {2022) 6.5-8.5 No relaxation 74
| 7. | Phenolphthalein Alkalinity mgjl IS 3025 Part -23{1986:RA2019) - - Nil
[ | Total Alkalinity as CaC0, mg/| 15 3025 Part -23{1986:RA2019) 200 600 720
9 | Total Hardness as CaCO, mg/| 15 3025 Part -21(2009:RA2018) 200 600 113.0
10, | Ammonical-Nitrogen mg/| 1S 3025 Part-34 (1988:RA2019) 0.5 No relaxation ND i
11, Nitrite (N) mg/| IS 3025 Part-34 (1988:RA2019) - = ND |
(12 | ChlondesasCl | g/l I5 3025 Part 32 (1988:RA2019) 250 0000~ | e
['13 | Residual Chlorine et |S3025Pan-26:2020 | 02 | 10 | ox ‘
| 1a. | Coliform Count | MPN/10OmI | 151622 (1981) > Nl Nil |

Remark: On the basis of above tested parameters, water sample 1 found satisfactory and may be used

for drinking purpose.

(Asstt. Chemist)

Disclaimer

e

Reviewed By
(Chemist)

o

Authorized Signatory
(ACWA HP - 1)

1. This report should not be produced partly or full without approval of signatory authority for legal purposes
2. The results apply to the sample as received.
3. Samples will be stored for a period of 03 days from the date of issue of test report.

4. This laboratory woes not hold any responsibility for variation in results for samples kept on hold for want of clarfication.

(3 scanned with OKEN Scanner
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‘! \I | wmrfe wik wgn 8 SO0
5. . DELHI JAL BOARD ( GOVT. OF N.C.T. DELHI ) j
j / \ QUALITY CONTROL LABORATORY, ’ |
‘ T : WATER TREATMENT PLANT HAIDERPUR, =
- T 'DELHI-110085. |
# ’
o TEST REPORT -
Nature of sample: Drinking water/Public Complaint 2
Customer Name Ms. Rajni Mahajan Unigue Identification No. AB31525
Customer Address H.No.- A1/141 2nd Floor, Letter no/Receipt 62 ;
| Al- Block, Janakpuri. No./Complaint no. i
| Letter date/Complaint date 30.05.2025 Date of Analysis started _0Loe2uzs
Date of Sample Collection/Deposit | 31.05.2025 Date of Analysis Completed 02.06.2025
Sample Collected/deposited by | Mr. Kaushal | Reporting Date 02.06.2025
Sample details-
S. No. Particulars of Samples Quantity of Samples
L [ Chewr e i R BT D38
Test Results
| Test Methods As per IS 10500-2012 | Results |
§. | Characteristics Unit Desirable Permissible
No. | C limit limit L ey
3 Golowr TR 15 3025 Part-4 (2021) 5 15 2L,
2 Odour = 15 3025 Part-5 (2018) Agreeable Agreeable Agreeable
3 Turbidity NTU 1S 3025 Part-10 (1984:RA2022) 1 S 2.87
4 Electrical Canductivity at 25°C uS/cm IS 3025 Part -14 (2013:RA2019) . - 273.0 \
5 Total Dissolved Solids at 180°C mg/| 1S 3025 Part -16 (2023) 500 2000 177.45
6 pH at 25°C - 1S 3025 Part-11 {2022) 6.5-8.5 No relaxation 7.3
7 | Phenolphthalein Alkalinity mg/| IS 3025 Part -23(1986:RA2019) -- - Nil
8. | Total Alkalinity as CaCO, mg/| IS 3025 Part -23(1986:RA2019) 200 600 72.0
9 | Total Hardness as CaCO, mg/l IS 3025 Part -21{2009:RA2019) 200 600 1140
10. Ammonical-Nitrogen mg/l IS 3025 Part-34 (1988:RA2019) 03 No relaxation ND
11. | Nitrite (N) mg/| IS 3025 Part-34 (1988:RA2019) - = ND |
12| Chlorides as CI ) mg/| | 153025 Part -32 (1988:RA2019) 250 1000 BT
33 ,,,!,RF,'?,'d,‘,’El Chlorine mg/| 15 3025 Part -26 :2021 iR T 1.0 0239 -
__1_:_1_,__1 Coliform Count MPN/100ml | 15 1622 ( 1981} = ! Nil M=z 0 |

Remark: On the basis of above tested parameters. water sample 1 found satisfactory and may be used
for drinking purpose.

o

(A

w >+ l \y\ ')5
Tested By Reviewed By Aut'h/o\'ized Signatory
(Asstt. Chemist) (Chemist) (ACWA HP - 1)
Disclaimer

1. This repart should not be produced partly or full without approval of signatory autharity for legal purposes.

2. The results apply to the sample as received.

3 Samples will be stored for a period of 03 days from the date of issue of test report.

4.This laboratory does not hold any responsibility for variation in results for samples kept on hold for want of clanfication

(¥ scanned with OKEN Scanner
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Issued to :

M/s. Delhi Jal Board,
Quality Control Lab
Waler Treatment Plant,
Haiderpur, Delhi - 110085

ERLl
SCHEDULE

F 3rte Jani/yay Rerk g 3 wrilery/$ané =1 T Wedsd Yl wsimrg epgda ECiC L RESTRIDISS
Products Services/Processes with respect to which the office/unit has been recertified the licence |
Quality Management Systems Certification: ;
“Physical, chemical and microbiological testing of water sample for ascertaining of water Quality

as per IS 10500 : 2012 guidelines (physical, chemical and Bacteriological parameters).”

Not Applicable : Design and development of produets and services. (as per CL. 8.3)

At: M/s Delhi Jal Board, Quality Control Lab, Water Treatment Plant, Haiderpur, Delhi
110085.

%}) kf. ;
A dgog-
e
(lll‘.wl{—.’}%y;_\ ;l}'_i’)
Deputy Director General (Central)
ST W O & fa
For BUREAU OF INDIAN STANDARDS

LG L TE TR 1S/1S0 9001
‘ ...u;‘.,.

e ams Page 2 of 2
MSC-F6.4-12 Issue — 04 e
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MSC-F6.4-12 Issue — 04

w1 {ilin £ Aa 1 A& ar Re (5) st el

Eoer Rafar N v

CINCIRIRIB RN
BUREAU OF INDIAN STANDARDS

ry . re (1T - IT7]
FUTCH Yen o [+ |

YTk
o EF

ANy yanma g P @l rd fedl g went
(Accredited by National Accreditation Board for Certification Bodias, New Dalhi)

SITHE |, wo. w1/ a3y enAreE --SO040252
Licence No. CR(Y QMS/1.-8004252

Hideh w0t sfafan, 2016 (2016 a1 1] Y gin wer h) ud wifenat & s i, w2

By virtue of the power conferred on 1t by, the Burcau of Indian Stand:
Burcau hereby recertifies to

e feeeht wer atd, M/s. Delhi Jal Board,
vt frasor watnmen, Quality Control Lab

Water I'recatment Plant,
Haiderpur, Delhi - 110085

WS UL {Uy
weray, faeslt — 110085

il (Fo8 gud arg engnndt wer nan P gHk @19 el sl 8 Rag sy @ afola acurd) siv/ar sy 4

Wy ughd wmnr & cngdawnfi 3 oo () 3§ a6 den @ deltang W13 sbt wifan s gy u

Ui & Sedte ANUAT Aelit AT M Ay g1 AH/HEUGH 9001:2018 H H4mu i) Ui U

i (udl) v Rffa; wed/ wuifeter fpu s |

(hereinafier called the Licensee) the right and licence to be listed in the Bureau's register(s) of License
of Quality Management Systems Certification in respect of the products and/or services of processe
particularly described in the schedule hereto, bearing the same number as this licence. Such pr
and/or services or processes shall be manufaciured/ provided/carricd out by the Licensee at onlyv the

-

address (cs) given above, and under the Quality Management Systems in accordance with

IS/ISO 9001:2015

2. 3% AgH ¢ drgdy =1 Ak #Q 9@ sudaa AaRiPia 3w swda aAi e Fani s R % Hag g 3 sata et

favar naa1 @ 3fie @rgdiana i) vaagia =0 ) udlad Rl i Rl w1 fafiad wien %0 51 a9 20 2

The licence is recertified subject 1o the relevant provisions of the above Act and the rules
made there under governing the licences referred to above, and the Licensce hereby cover
Burcau duly to observe with the said Rules and Regulations.

ag egiy 07" sadt 2025 & 06" sradt 2028 a6 da dan 30 geenl Rabad 3 HAHI TR fhar s Hha

This licence shall be valid from 7" January 2025 to 06" January 2028 and may be recertified i
prescribed in the Regulations.

2025 & wa@lt wig & wrad {39 sl ud el |

Signed, scaled and dated this Seventh Day of February 2025,
F Y
A & ‘{V(/‘f(

g
(Dr. RK Tyagi)

Y NS Deputy Director General (Central)
wiedle e st & fen
For BUREAU OF INDIAN STANDARDS

ety wee a[ﬂ 1S/1S0 9001

N s

BUREAU OF INDUAN STANDARDS ams
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M Gma" Adv. M. Aamir Faiyaz <aamirfaiyaz99@gmail.com>

PFA Undertaking-cum-Affidavit on behalf of Respondent DJB, Chief Engineer
Delhi Jal Board

1 message

Adv. M. Aamir Faiyaz <aamirfaiyaz99@gmail.com> Wed, Jun 4, 2025 at 4:33 PM
To: divyakant@lahotiadvocates.com, secy-moef@nic.in, secydws@nic.in, chdpcc@nic.in, mscb.cpcb@nic.in,
cgwb@nic.in, csdelhi@nic.in

Cc: Ajay Vikram Singh <ajayvikramsingh563@gmail.com>

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 116/2025

In the matter of
Resident Welfare Association

A1 Block Janakpuri Applicant
Versus

Delhi Jal Board & Ors. Respondents

PFA Undertaking-cum-Affidavit is being filed in compliance with the directions issued by
this Tribunal in its Order dated 30.05.2025

From the Office of

AJAY VIKRAM SINGH
Advocate-on-Record

Supreme Court of India

Ch. No. 103, Lawyers' Chambers,
30, Pt. DDU Marg, New Delhi-110002
+919868632122
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